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PREFACE

This publication contains a brief resume’ of work done by
Lok Sabha during the Eighth Session of Fifth Lok Sabha, 1973.
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RESUME’' OF WORK DONE BY LOK SABHA DURING THE EIGHTH SESSION
OF FIFTH LOK SABHA--JULY—SEPTEMBER, 1973

1. DURATION OF SESSION

Date of Commencement 23rd July, 1973.
Date of adjournment sine die sth September, 1973
Date of Prorogation . 7th $eptember, 1973
Number of days of sittings . 31

Number of hours of sittings . . . .
2. ADJOURNMENT MOTIONS
(1) Leave mnot granted:

213 hours and So minuted ,

Date on
which
Subject Name of Member  brought Remarks
before the
°  House
Serious situation arising Shri Atal Bihari 3-8-1973 The Speaker @ave Lis consent.
out of the large-scale dis- Vajpayee Leave asked for by Shri Atal
ruption of railway services Bihari Vajpayee was dpposed.
due to mass “‘absenteeism” Members in favour ssked to
by loco runniag staff on the rise in their places. As less
und that the Railway than 50 Menmbers rose, the
dministration has failed Speaker declared that leave
to implement its assurances

was not granted.
made to the staff after five- : ;

day strike in May.

(ii) Admitted and discussed:

Subject Name of Date when Datewhen Decisionof Time taken
Member admitted discussed the House

Failuretocoptrolthe  Shri Indrajit 23-7-73
abnormal rise in prices  Gupta & others
of essential commodi-
ties and to supply ade-

ulle qmnuty of

le at reuonnblc

23-7-73 Negatived H. M.
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1—37 Passed

(Motion for further
extension of time

passing).

27-7-73

16-4-73)

session—
22-5-72)

9 The National Co-operative Development (Earlier

Corporstion (Amendment) Bill, 1973.
10 The Mines (Amendment) Bill, 1972

Report

of the Joint -
m .

presentation
the

for
of



{Consideration and
passing.)

27-7-1
(£

19-12-72)

(Barlier
sesson—

12. The Mysore State (Alteration of Name ) Bill,
1

The Laccadive, Minicoy and Amindivi (Barlier

30-7-73
(Comsideration and

session—
18-12-72)

Islands (Alteration of Name) Bill, 1972.

13.

passing),
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SUMMARY
Bills pending at the end of the last session
Bills introduced
Bills opposed at introducticn stage .
Bills passed by Rajyya Sabha and laid on the Table .
Bills returned by Rajya Sabha with amendments and laid on the Table
Bills passed
Bills negatived
Bills withdrawn . .
Part discussed

.

Motions for adjournment of debate on Bills adopted .

. Bills referred to Select Committee

Bills referred to Joint Committee

Bills originating in and referred to Joint Committee by Rajya Sabhn in respect

of which motion for concurrence wasadopted by Lok Sabha

{xnding atthe endofﬁleseuionmdcmNo tssoofIAkSubhanledn-

1, dated the 13th September, 1973

25

Nip

Nik
19
Ni?
Nil

2%
Nil
Nil

Nil

23

*Debate on one of thcfe Bills (S. No. 15) was later on resumed and the Bill was passed.
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4. CALLING ATTENTION STATEMENTS

Sl Brief subject Name of the Mem- Name of the Minister Time taken
No. ber who called attene —— ce— — ————— —— —_
tion Date of statement

1. Famine and drought Shri Jyotirmoy Bosu Shri Fakhruddin Ali Ahmad H—M
conditions in var- —_———-— I—21
ious parts of the 24-7-1973
country.

2. Thirty per cent cut Shri Chandulal Shri Dharam Bir Sinha o0—5§
in the newsprint  Chandrakar -
quota of news- 25-7-73
papers.

3. India's move to buy Shri Madhu Danda-  Shri Fakhruddin Ali Ahmed 1—03
4*5 million tonnes vate
of wheet from 26-7-1973
US.A., at § 115
per tonne.

4. R.prwssive measures Shri Piloo Mody Prof. S. Nurul Hasan o— 44
adopted by Aligarh
Muslim University 27-7-1973
authorities against
the students.

s. Hundred percentin-  Shri Madhu Limaye  Shri D. P. Chattopadhyaya o—I0

7-

10.

crease in the pric:

of nylon yarr. 30-7-1973

Adulteration of foad-  Shri Sat Pal Kapar  Shri A. K. Kisk 0—53
stuffs in D:lhi, es- —_—_———————————————
pecially ‘besan’ 31-3-1973

being  hdulterated
with Kesari Dal.

The= proposalto mike Sari P. K. Deo Shri Fakhruddin Ali Ahmed 1—o3
the Indian Council
of Agricultural 1-8-1973

Resear -h a Depart-
ment of the
Mlinstry of Agri-
culture.

The coanivancz of ShriS.M. Banerjee  Shri K. C. Pant 0—5§7
police in the murder -
of taxi driver in 2-8-1973
Dxlbion 31-7-1973.

Spurt in activities of Shri M.Ram Gopal  Shri Um1 Shankar Dikshit o—138
aga hostiles in  Reddy
Manipur leading to 3-8-1973
killing of 17
jaware and 2
civilians.

Dulay in holding 10 Shri Madhu Limaye  Shri Niti Rej Singh Chaudhery 1—04
Lok Sabha and 27

Assembly bye-~ 6-8-1973
clectionsg «
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Sl. No. Subject Name of the Memter Name of the Minister Time taken
who alled attention —_
Date of Statement

11. Refusal by Port & Shri Madhu Shri Ra) Bahadur o— 56
Dock workers’ Fe- Dandavate
deration to load 7-8-1973

rice and groundnuts
on ships bound for

foreign countries,
12. Rush on banks to ShriP. Venkatasub-| Shri K. R. Ganesh o—46
exchange 100-  baiah
Rupees notes for 8-8-1973
fear of demoneti-
sation.
13. Retrenchment of 7co  Shri Era Sezhiyan Shri Rai Bahadur o 1
harbour workers in -
Andaman & Nico- 13-8-1973
bar Islands.
14. Power crisisin Delhi. Shri S. M. Banerjee Dr. K. L. Rao 0—55
17-8-1973

15. Floods in J & K Shri P. Gangadeb! Dr.K.L.Rag c—44
Punjsb, U. P. an —
other parts of the 20-8-1973
country.

16. Wastage of food- ShriP. K.Deo Shri Fakhruddin Ali Ahmed 0—26
grains, imported &t === | memm—m—————— ——
prohibitive prices, 22-8-1973
to Tack of 'sudown
to o
facilities

17. Instructions by Shri Samar Guha Sardar Swaran Singh™ 0—42
Government  to
Newji  Inquiry 23-8-1973 |
Commission not to
seck any help from
Taiwan.

18. Fraul in the Bank Shri Madhu Lim Shri Y. B. Chavan —24
of Raroda involving e . _°
rupees seventy -8 1973

. 24

19. Destruction of wheat Shri Ranen Sen Shri Fakhruddin Ali Ahmed 0—o7
seeds worth one _ '
crore. of rupees 28-8-1973

g National Seeds
ration.

5. DIVISIONS
No.of Civisionsheld . . . . . . 21
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6. PINANCIAL BUSINESS

Subject Date of Date(s) of Time teken
presentation  ciscussion

(i) Raillway Budget H M

Su ple&n.cntarynemnda 6-8-73  §22-8-713 Dsimsion and mnncDmoE 3- 39
r Gronts in regpect 23-8-713 upplementary

of the Budget (Rail- for Grants (Railways)

ways) for 19%3-74

(ii) General Budget

‘Supplementary Demands 10-8-73 13-8-73 Discussion and voting on I—44
or Grants in respect S tary
of the Budget (General) for ts (General).
for 1973-74.

(iii) Budget in respect of the State of Manipur

Budget (Manipur) for (Barlier 23-7-73 | Discussion and voting on I- I6
the year 1973-74 24-7-73 / Demands for Grants.
29-3-73)
Supplementary Demands [ 24-8-73 28-8-73 Discussion and voting on 0—41
or Grants in respect of Supplementary Demands
the State of Manipur for Grants (Manipur)
for 1973-74.

(iv) Budget in respect of the State of Andhra Pradesh

24-7-73 | Discussion and voting on 3—22

Budget(Andhra Pradesh) (Earlier
for the year 1973-74. Session— y 25-7-73f Demands for Grants.
15-3-73

(v) Budget in respect of the State of Orissa

Budget (Orissa) for the lier 25-7-73) Discussion and voting on - 44
) (Eu 265-3-33 Demands for Gn-t:. 3

year 1973-74.
zo—s 73)

24-8-73 27-8-73 Discussion and v‘tmg on I—3I

28-8-73 )

E)Pleﬂwnurrnemndu
for Grants (Orisss)

Grants in respect
of the State of Orissa
for 1973-74




7. LEAVE OF ABSENCE

SL Name of Member Period for which leave Date when

No. granted lrave
rranted

1. Shri K. Gopal . 23-7-73 to 5-9-73

2. Shri Brijraj Singh . 23-7-73 to 9-8-73 .

27-8-73
3. Shri A. K. Gopalan 23-7-73 tc 5-9-73
4. Shri M. Kathamuthu . 23-7-73 to 5-9-73

16
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Jii) Motion uader Rule 388 for suspention of rule

Remarks

Brief Subject Member Date on Time
which motion taken
moved
H—M
Suspension of rule 338 Shri Somnath Chatterjee 3-9-73 —_— - Adopted
in its applicstion to the
motion for rescission of the
dccision of the House ne-
gativing the motion for
adjournment of the debate
on the Code of Criminal
Procedure Bill, 1973, t0 the
3 exXt session.
9. OATH OR AFFIRMATION
Name Constituency |, State Language of oath/ Date
affirmation
8hri K. Maya Thevar Dindigul Tamil Nadu  Tamil 24-7-73
(affirmation)
10. OBITUARY REFERENCES
Sl Date of Date on Time
No. Name and particulars of Membership death which taken Remarks
refcrence
made
\/r H.M.
1/ Shri S. Mohan Kumaramangalam, sitting 31-5-73 23-7-73 )
: ber of Lok Sabha. 3
Shri K. Baladhandayurham, sitting Member  31-5-73  23-7-73
i of Lok Sabha.
\/ Shri D, R, Chavan, sitting Member of Lok 8-7-73  23-7-73
Sabha. > I—I19
ﬂ Dr. D. S. Raju, Member of Second, Third ~ 7-6-73  23-7-73 |
and Fourth Lok Sabha.
:% Shri Abid Alj, former Deputy Minister ., 27-6-73  23-
. ” &:ﬂ/ . 3-7-73
- *f\ :HSMv Golwalkar . 5-6-73  23-7-73 ]
11. PAPERS LAID ON THE TABLE
(i) By Government . . . . 6os
() By Private Members . . . ., . . . . . 4




- 20 -

12. PERSONAL EXPLANATIONS UNDER RULRE 357

Sl Brief Subject Name of Member Date Time
No. B who made the personal teken
explanation
H.M.
1 Coxrtain sllegations made against Shri L. N.  Shri L. N. Mishra 23-7-73 o—oI
Mishra by Shri Piloo> Moy in the House
on 23-7-73. ' :
2 Certain inaccaracies in the reports pub- Shri Bhagwat Jha 9-8-73 c—03

lished in the “Patriot” and “Nav Bharat Azad
Tim-s”, dated 9-8-73 about certain re-

murks made by Sh-i Bhagwat Jha Azad

in the House on 8-8-74.

3 Certain remarks about Shri L. N. Mishra Shri L. N. Mishra 28-%-73 1—4
made in the House on 27-8-73.

13. PRIVILEGE MATTERS

Name of Date on Time

St. Brief Subject M:zmber who which Dzcisio of the Hous: taken,

No. raisec. the matter

matter brought
before the
House.
H.M.

1. Question of privilege re- Shri Phool 24-4-73 On  1-8-1973, the 017
garding the alleged as- Chand Verma  1-8-73  Minister of State in
sault on Shri Phool Chand the Ministry of Home
Verma, M.P. on the 13th Affairs made a statc-

April, 1973, by th¢ Police ment regarding the
at Gopﬂaur, istrict De- factual comments re-
was, adhya Pradesh, ceived from the Ge-
when he was staging a vernment of Madhya
demonstration. Pradesh and the
Speaker referred the
matter to the Com-
mittee of Privileges.

2. Question of privilege agianst Shri R. R. 28-8-73 The Speaker referred 0-o0§
the Hind Publishing Houss, Sharma ‘the matter to the
Allghabad, relating to its Committee of Pri-
publiostion—antitlidatodils vileges.
publication entitled “The
new Code of Criminal
Procedure, 1973".

14 QUESTIONS "
(i) Starred
Number of Questions put dowa'in Question Lists ‘ s41°*
Number of Questions oralily answered . . . . . 154

e

*Includes 2 Starred Questions transferred from one Ministry to another.



(ii) Unstarred

Number of
Furnished . . .

(iii) Short Notice

21 )

Number of Questions put dewn in Qusstion Lists

Number of Qu=stions orally answered

Questions put down in Qusstion Lists and written snswers

(iv) Half-an-hour Discussion arisiag out of Answers to Questions

Sl.
No.

Brief Subject

8.

I0.

C.0.B. Licences to Drug manufac-
turing firms with foreign  equity
exceding 26 percnt.

Delay in comm-ne:ment of produc-
tion at the Durgapur Fertilizer
Project.

Principles of parity between the prices
of manufactured articles and agri-
cultural products.

Financial .ssistance for mcdernisa-
tion of Police Force in Gujarat.

Effec” of poor copdition of coke oven

batteries on production in Durgapur
Steel Plant.

Prime Minister's award on Narmada
River Waters Issues.

Real=ase pric* of stainless steel sheets

imported through M.M.T.C.

Extension cf pzriod for roceipt of appli-
vitigns  far  grant  of pensioa to
Freedom Fighters.

:velopmsnt of nuclear weapons
for defence of the country.

D:teriorating rawiniing  condition in
Kerala.

(.vertime allowanc: paid in vari
nistries and Departments of
Goverhment.

Mi-
tral

Shri Prasannbhai
Mecehta

Shri Samar Guha

Shri Prasannbhai
Mchta

Shri Jyotirmoy
Bosu

Shri C. K.
Chandrappan
Shri Samar Guha

Shri C. K.
Chandrappan

Shri M. C. Daga

. . . 5,228¢%¢
. 7
. 7
Nzme of the Date Ministry/Demt.
Member who
raised discussion
Shri Jyotirmoy 25-7-73 Petroleum  and
Bosu Chemicals.
Shri Samar Guha 30-7-73 Petroleum and
Chemicals.
Shri Madhu 1-8-73 Agriculture
Limaye

3-8-73 Home Affairs

8-8-73

10-8-73

13-8-73

22-8-73

2¢-8-73

27-8-73

29-8-73

Steel and Mines
Irrigation and
Power.
Commerce
Home Affairs

Defence

Agriculture

Finanoce

**l1cludes 134 Uastarre 1 Qustinns transferred from one Ministey to another or withdraw A/
by Members cafoerned. ’ '
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17. SPEAKER

Announcement

Subject Date

.Appointment of a Committee of to advise the Chairman of Rajya Sabha
and the Speaker of Lok Sabha oh the question of pay structure applicable to Officers

and staff of Rajya Sabha and Lok Sabha Secretariats . . . . . 16-8-73
.18. STATEMENTS BY MINISTERS
(i) Suo-nioto statenients miade/laid under Rule 372
- Serial Subject Name of Minister Date Time
No. taken
1 2 3 4 5
- H. M.
*#1. Collision between local trains
between Goregaon and Malad
stations of the Western Rail-
way on 31-5-1973 . Shri L. N. Mishra 23-7-73 0-02

*2 Correcting the information given
to the House on 4-12-72
regarding accidents to New
Delhi-Hyderabad Dakshin
Express and Janta Express on
the 2nd and 3rd December,

, 1972 respectively . Shri. L. N. Mishra 24-7-73

3 “Government business for the
week commencing the 3oth
Tuly, 1973 . .

4. Collision between Howrah-
Amritsar Mail and South
Bihar Express at Madhupur
station of the Bastern Railway
on 27-7-73. . .

Shri K. Raghuramish 27-7-73 0-07

Shri Mohd. Shafi Qureshi 27-7-73 0-01
5. Dcmonstration oustside the Old

Secretariat building, Delhi, on

27-7-73. . . . Shri K. C, Pant 1-8-73 0-01

6. Talks in Rawalpindi on the Indo-
Bangladesh Joint Declaration  Shri Surendra Pal Singh 2-8-73 0-09

7. Drought conditions in Eastern
U. P. and Bihar . . Shri Fakhruddin Ali Ahmed 2-8-713 0-06

8. Strike sttuation in Railways . Shri L. N. Mishra 3-8-73 0-26
Vp.” Government business for the

commencing the 6th
Augwet, 1973 . . . Shri K. Raghuramaiah 3-8-73 0-09

*Statements were laid on the table.
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10 Change in the order of Govern-
ment busines: for Tuesday, the
7th August, 1973 . .

*11 Statutory control on cotton yarn

*12 Flood situation in Uttar Pradesh

13. Government business for the week
v commencing the 13th August,
1973 . . .

14 Calling off of the strike by the Loco
Running Staff .
1§ Accident in the Ammunition
Facton:: Kirkee on 11-8-73
*16 Submission of four more Interim
Reports by the National Com-
mission on Agriculture

1}'7 Government business for the week
aommendng the 20th Ausust,
1973 .

18 Strike by nurses in Delhi
Hospitals .

P Government business for the week
commencing the 27th Augun,
1973 . . .

Increase in the prices of certain
petroleum products

21 Guru Gobind Singh Medical
College, Faridabad .

22 Talks held in New Delhi from
August 18 to 28, 1973 between
the Special Representatives of
India and Pakistan

23 Decisions of Government on the
recommendations of Third
Central Pay Commission

24 Sittirg of the House on Saturday,
the Ist September, 1973, for
transaction of Government .
business . .

Reported food riots in Indore and
Bhopa] . . . .

.25

*26 Certain ."Cimm' made by Shri
P00l and Verma in the

House on 30-8-73

Shri K. Raghuramaiah
Prof. D. P. Chmopadlgyn
Shri Balgovind Verma

Shri K. Raghuramaiah
Shri L. N. Mishra .

Shri V. C. Shukla .
Shri Fakhruddin Ali Ahmed

Shri K. Raghuramaiah

Shri R. K. Khadilkar
Shri K. Raghuramaiah
Shri Dev Kaath Borooah
Shri R. K. Khadilkar

Sardar Swaran Singh .

Shr: Y. B. Chavan

Shri K. Raghuramaish

Shri Annasshib P. Shinde

Shri Dharam Bir Sinhs .

6-8-73
8-8-73
8-8-73

10-8-73

13-8-73

13-8-73

16-8-73

17-8-73

17-8-73

24-8-73

28-8-73

29-8-73

29-8-713

30-8-73

30-8-73

31-8-713

31-8-73

0-01

0-01

o-18

o-19

o-19

0-0§

°-02

*Statements were laid on the Table.



1 2 3 4 5
. H. M.

*27 Stoppage on South Central Rail-

way's Trunk traffic as a result

of the merger agitation . Shri L. N. Mishra 3-9-73
28 Takeover of wholesale trade in

rice . . . . Shri Fakhruddin Ali Ahmed 3-9-73 0-02
*20 Resumption of passenger shipping

services on the Konkan coast  Shri Raj Baha. ur 4-9-73
*30 Question of ?rant of additional

dearncss allowance to thi Central

Government Employees -. Shri Y. B. Chavan . 5-9-73 e
*31 Certain incidents near S ha

Nand College on 23-8-73 . Shri F. H. Mohsin 5-9-73 .
*32  Government’s decision to reduce

the quintum of allotment of

wheat to U. P. and other o 3 .

States . . , . Shri Annasahib P. Shinde $-9-73 .
*33 Acute shortage of foodgrains in .

Kerala , . ) . Shri Annasghib P. Shinde 5-9-73 o-01
34 Doctors’ strike . . . Shri R. K. Khadilkar 5-9-73 .

*Statements were laid on the Table.

()] Statements Under Direction 115

SL Brief Subject Name of Member  Minister who

Date  Tims
No. who raised the matter  replied taken
4 2 3 4 5 6
- HM.
1 Certain information gi Shri Shyam-  Shri Niti Raj 23-8-73 o-16
by the Minister of State nandan Mishra Singh Chaudhary
for Law and Justice and
Company Affairs on
6-8-73, during Calling
Attention regarding delay
in holding bye-clections
to Parliament and State
Legislatures
2 Certain information given Shri Madhu Shri A. C. George 24-8-73 0-08

by the Deputy Minister Limaye
of Commerce on 27-7-73 . )
in answer to Unstarred '
Question No. 900 regard-

ing steps to reduce the

prices of Cotton Fabrics

ald profits of Textile

Mills .
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I 2 3 4 5
3 Certain information given . .
by the Deputy Minister *Shri Madhu  *Shri C. Subra- 3-9-73  o-0r

of Industrial Develop- Limaye maniam
ment on 1-B-73 in. . .
answer to Unstarred Ques-

tion No. 1586 regarding

monopoly of E MI/HMV
in Gramophone Records

4 Certain information given Shri Madhu Prof. Siddeshwar  5-9-73 0-04
bv the Deputy Minister Limaye Prasad

of Heavy Industry on
9-8-73 in answer to Un-
starred Question No.
2625 regarding Companies
producing Scooters and
Mopeds.

*Statements were laid on the Table.
(lii) Statements ¢ orrecting information regarding Starred Questions under
Direction 16

Sl Brief Subject Name of Minister Date Time
No. taken
) H M

*; Correcting the answer given on
20-8-73 to Starred Question No.
368 regarding demarcation of
milk shed area of Delhi Milk
Scheme . . Prof. Sher Singh . 3-9-73

*2 Correcting the answer given to a
supplementary to Starred Ques-
tion No. 728 on 16~4|;e71? egard
ing increasing numberof T. B.
Patients 8 . . . Shri R. K. Khadilkar 5-9-73

*Statements were laid on the Table.
19. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS

Business Time Percentag
taken to the |
total time
taken :
1 2 3
H. M.
ADJOURNMENT MOTIONS . . . 600 2'8
BILLS—
(@) Government Bills .. L. .. s0- 5T 238
(b) Private Members’ Bills . . . . . . . 729 35!




I 2 3
BUDGET— H.M.
(a) Railway Budget . 3°39 7
() General Budget . . . . . I'44 o8
{c) Budgets in respect of States under President’s. rule 1034 50
CALLING ATTENTION NOTFIGES (Rule 197) 14709 66
DISCUSSIONS— '
(a) Half-an-Hour Discussions (Rule 55) . 7°23 35
(b) Short Duration Discussions (Rule 193) 2500 11°7
MOTIONS—
u)mmxmmmmm.fms
(Rule 198) . 01§ o
(4) Motion (Rule 342) 8 40 4'0
QUESTIONS 31-02 14'§
RBSOLUTIONS—
(a) Statutory Resolgitions . . . . 15-31 73
(b) Private Members’ Resolutions . 809 38
STATEMENTS (Rules 357, 372 .and 377 and Direction 115) . 926 44
OTHER MATTERS, such as Papers laid on the Table Quutmm of
Privilege, Obituary References etc, . R 1358 6's
“TOTAL 213.% 100.0

AGIPND—LS 1—1864 (E) LS—17-11-73—700.



